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N a v y  (A u th o m b e p  D e d u c t io n s ) 

R e g u l a t io n s

H w  Depaty Minister of Defence 
(Shri Raghnramaiah): Sir, I beg to 
relay on the Table, under Sect on 185
&  the Navy Act, 1957, a copy of the 
Navy (Authorised Deductions) Regu
lations, 1959, published in NotiflcatiQn 
No. S.RO 227 dated the 22nd August,
1959 [Placed in Library, See No LT- 
1568/59]

A m e n d m e n t s  t o  R e p r e s e n t a t io n  o f  

t h e  P eo ple  (P r e pa r a t io n  o f  

E lec to r a l  R o l l s ) R u l e s

The Deputy Minister of Law (Shri 
Hajarnavls): Sir, 1 "beg to lay on the 
Table, under sub-section (3) of Sec
tion 28 of the Representation of the 
People Act, 1950, a copy of Notifica
tion No SO. 2537 dated the 11th 
November, 1959 making certain 
further amendments to the Represen
tation of the People (Preparation of 
Electoral Rolls) Rules, 1956 [Placed 
in Library, See No LT-1683/59]

A m e n d m e n t s  t o  R e p r e s e n t a t io n  o f  

t h e  P eo ple  (C o n d u c t  o f  E le c tio n s  

a n d  E l e c t io n  P e t it io n s ) R u l e s

Shri Hajarnavis: Sir, I beg to lay 
on the Table, under sub-section (3) 
of Section 169 of the Representation 
of the People Act, 1951, a copy of 
Notiilcaton No SO  2538 dated the 
11th November, 1959 making certain 
further amendments to the Represen
tation of the People (Conduct of 
Elections and Election Petition) Rules,
1956- [Placed in Library, See No 
LT-1684/59]

Shri Prabhat Kar (Hooghly): Sir, I 
request that a copy of the statement 
regarding the Finance M nister’s visit 
abroad may be given to all the Mem
bers.

Mr. Speaker: Very well, I shall get 
it circulated

OPINIONS ON BILL

Sardar A. S. Saigal (Janjgir): Sir, 
I beg to lay on the Table Paper No. Ill 
to the Bill to provide for the better 
administration of SUh Gurdwaras 
s tuated in different States of Ind an 
Union and for inquiries into matters 
connected therewith which was cir
culated for the purpose of el citing 
opm on thereon by the direction of the 
House on the l?*h December, 1958.

12.23 hrs.

DOWRY PROHIBITION BILL

■Pr e se n t a t io n  o f  R e p o r t  o f  j o in t  

C o m m it t e e .
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COMMITTEE ON PRIVATE MEM
BERS’ BILLS AND RESOLUTIONS

F if t y -fir st  R epor t

Sardar Hukara Singh (Bhatmda): 
Sir, I beg to present the Fifty-first 
report of the Committee on Private 
^embers’ Bills and Resolutions.

ESTIMATES COMMITTEE 

S ix t y -Six t h  R ep o r t

Shri Dasappa (Bangalore): Sir, I 
beg to present the Sixty-sixth Report 
of the Estimates Committee on the 
action taken by Government on the 
recommendations contained in the 
Fifty-ninth Report of the Estimates 
Committee (First Lok Sabha) on file 
Ministry of Transport—National High
ways and Roads.




